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* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  RFA(OS)(COMM) 24/2017 

 NATIONAL PROJECTS CONSTRUCTION CORPORATION LTD 

..... Appellant 

    Through Ms. Vishalakshi Singh, Advocate. 

 

    versus 

 

 ROYAL CONSTRUCTION CO PVT LTD  ..... Respondent 

    Through None. 

 

CORAM: 

HON'BLE MR. JUSTICE G.S.SISTANI 

HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL 

 

  O R D E R 

%   06.03.2018 

 

 Ms. Vishalakshi Singh, counsel for the appellant seeks a pass over on the 

ground that the arguing counsel Mr. Anup J. Bhambhani is busy in another 

Court.  

 List for hearing on 21.03.2018. 

  

        G.S.SISTANI, J 

 

 

 

 

                SANGITA DHINGRA SEHGAL, J 

MARCH  06,  2018 

ck/ 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 18/07/2025 at 11:05:48


